CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
WEST ZONAL BENCH AT MUMBAI

REGIONAL BENCH - COURT NO. 02

Excise Appeal No. 87444 of 2013

(Arising out of Order-in-Appeal No. RPS/64/NSK/2013 dated 04.03.2013
passed by Commissioner of Central Excise & Customs (Appeals), Nashik)

M/s Galvi Engineering Pvt. Ltd. ....Appellant
114, STICE, Musalgaon,
Sinner, Nashik - 422009

VERSUS
Commissioner of Central Excise, @ ..... Respondent
Nashik
Kendriya Rajaswa Bhavan,
Gadkari Chowk,
Nashik - 422002
WITH

(i) Excise Appeal No. 88693/2013 (Galvi Engineering

Pvt. Ltd.) (Arising out of Order-in-Appeal No. RPS/184/NSK/2013 dated
14.06.2013 passed by Commissioner of Central Excise & Customs (Appeals),

Nashik); (ii) Excise Appeal No. 8853672014 (Galvi

Engineering Pvt. Ltd.) (Arising out of Order-in-Appeal No. NSK-
EXCUS-000-APP-05-14-15 dated 12.05.2014 passed by Commissioner of

Central Excise & Customs (Appeals), Nashik); (iii) Excise Appeal No.

8801872018 (Galvi Engineering Pvt. Ltd.) (Arising out of Order-
in-Appeal No. (i) NSK-EXCUS-000-APPL-166-17-18 (ii) NSK-EXCUS-000-
APPL-167-17-18 dated 02.02.2018 passed by Commissioner of CGST &
Central Excise, Nashik)

Appearance:

None for the Appellant
Shri Sanjay L. Hasija, Authorized Representative for the Respondent

CORAM:
HON’BLE MR. S.K. MOHANTY, MEMBER (JUDICIAL)
HON’BLE MR. SANJIV SRIVASTAVA, MEMBER (TECHNICAL)

FINAL ORDER NO. A/85519-85522 / 2020

Date of Hearing: 10.02.2020
Date of Decision: 10.02.2020

Per: S.K. MOHANTY

When the matter was called for hearing, a letter dated

06.11.2019 addressed by the appellant was placed before the



2
Appeal No. E/87444/2013,E/88693/2013,
E/88536/2014,E/88018/2018

Bench. After going through the same, we find that the appellant
has opted under the Sabka Vishwas (Legacy Dispute Resolution)
Scheme, 2019 and to that effect, has also obtained the SVLDRS-
4 Certificate. Since the issue has already been settled under the
said scheme, the appeals are accordingly dismissed as deemed

withdrawal.

(Dictated and pronounced in the open court)

(S.K.Mohanty)
Member (Judicial)

(Sanjiv Srivastava)
Member (Technical)
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